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Houses in Man Nagar

*1511. Shri Ncswi: Will the Minis
ter of Works, Housing and Supply be

pleased to state:
(a) the total number of houses in 

Man Nagar and their standard rent;

(b) how many of these are allotted 
to officers drawing over Rs. 1,000 per 

month;

(c) the number of officers in the 

pay range of Rs. 500 to Rs. 1,000 who 

have no houses allotted to them; and

(d) the reasons for  not allotting 
th©«e houses  to the lower  salaried 
groups (that is below Rs. 500)?

The Minister of Works, Housing and 

Supply (Sardar Swaran Singh);  (a)

112; pooled standard rent of each under 
F.R. 45-A is Rs. 73 p.m.

(b) 75.

(c) 398.

(d) The accommodation available in 
these flats and the cost of these flats 

would involve Government in an undue 
expenditure on subsidising the accom
modation of such people, if these are 
allotted to those drawing below Rs. 500 
as salary as rent recoverable is limited 
to 10 per cent, of the emoluments.

Foreign Investment

M512. Shri K. P. Tripathi: Will the 
Minister of Planning be  pleased to 
state:

(a)  whether the Planning Commis
sion has considered  the limit upto 
which foreign investment • can, with 
safety, be permitted in India;

<b) if so, what is that limit;

(c) whether any consideration has 
been given to the necessity or other
wise of Indianising existing foreign 
investments against fre»3h foreign in
vestments in India; and

(d) if so. the nature of the decision, 
if any, taken in this regard?

The  Deputy Minister of  Planning 
<Shri S. N. Mishra): (a) and (b). Yes.

The amount of foreign investment de

sirable for a country’s  economic de
velopment  cannot be determined in 

absolute terms or on a prior considera

tion.  The question is not one of defin
ing a  quantitative limit  but of de

termining the terms and conditions on 

which foreign investment can come in.

(c)  and (d).  Transfer of foreign 
commercial  and industrial  assets to 
Indian hands has been in progress on 

a voluntary basis during the past few 

years.  No new decisions were called 
for.
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The  Deputy Minister of  External 
Affairs (Shri Anil K. Chanda); (a) and

(b).  As a result of inquiries made, it 
has been found that one sadhu was dis
covered lying dead near Rakshastal in 
June, 1954. but nobody could say how 
he had died. No other death or murder 
of pilgrims was reported to the Trade 

Agent.  The Trade Agent took up this 
matter  with the Chinese authorities 

who replied that the sadhu had died of 
hunger and cold and had not been mur
dered.

Blast  Furnaces

*1514. Shri Niranjan Jena: Will the 
Minister of Commerce  and  Industry

be pleased to state:

(a)  whether any foreign firm has 
secured permission from Government 

to build two blast furnaces in Burn- 
pur;




